National Company Law Tribunal
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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 22.12.2017
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CP No. 102/ND/2011

Sh. Amit Kumar proxy for Sh. P.K. Bajpai, Advocate for the petitioner. Sh.

Vineet Dubey, Advocate for the respondent.

Both the counsels informed that matter is pending before the Hon’ble

Allahabad High Court. Hence, the matter is adjournad.ta 3 b L 200K, \
Dated:22.12.2017 H.P. Chafurveda, T

Member (Judicial)
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